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For the respondents: Ms.B,Ray,counsel.
Heard on:13,06.96. Ordered on: 13J06.96.

O R D E R

AK.Chatterjee,V,C,

Ld.counsel for both the parties are p
and we have heard them in full,

resent

This is an application seéking appeintment

of the applicant no.2 on compassionate ground as'it was

said that his father, the applicant ne,1 herein, &ho was

a Sr.Gangman, had been medically decategorised. The

applicant no.l purportedly made a representation

such an appointment gt%;;blicant no,2 herein on 19.6.95.

seeking

This representation speaks for iﬁself;.Ld,counSeﬂ for

the applicant states that in paraQraph 8 of thig;Lppli-

cation relief has been prayed tc the effect fﬁat %e made

a declaration regarding a letter,dd.17;l.95 issné%-by the

Divis;onal ReExx Railway,Managef (P)u,Soﬁth Easter% Railway,

‘rejecting the application for appointment‘of applscant

no.2 on compassionate ground. This relief was sai%i to

have been inserted through inadvertance and no suéh letter

@uﬁzb&’{ 0

was ever issued by the DRM(P) anc a prayer is ma e, o

delete the relief made in (1) at para 8 ot this petition,
NS
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Hearing the ld.counsel for the partiés.

! the prayer is accordingly deleted.

!
, , Hearing the ld.counsel for both the parties,

| we consider it appropriate to dispose of the application

[ - at the admission stage itself by directing the [respondents

| particularly, the respondent no.2 to treat the japplication

!( |
itself as a representation seeking an appointment for

applicant nd.2 on compassionate ground and dispose it of
withinvtwo months from the date of communication of this

! | order by passing a speaking order which shall be communi-

| |
‘ cated to the applicant, '

The application is disposed of accoFdingly.‘

| There is no order as to costs.

¢ | (M.s.Mukherjee) .K,Chatterjee)
, . Vice~Chaimman,

Member(A)




